
FORM A
PUBLIC ANNOUNCEMEN.I

((tnder Regulation 6 o.f the Insoh,ency and Bunkrtqttcy Board qf India (lnsolvency Resolulion

Process for ('orporale Persons) Regulations, 2016)
FoRTHEATTENTIoNoFTHECREDITORSoFBASU&CoRoADCoNTRACToRSPRIVATE

I,I M ITE D

Notice is hereby given that the National Compauy Law Tribunal has ordered the commencement of a corporate

insolvencl,- resolulion process ofthe Basu & Co Road Contractors Private Limited on l9th February 2020 in

CP(lB) No: 2050/KB/20t s.

The creditor.s of Basu & Co Road Contractors Private Limited. are hereby called upon to submit their clailns

with proofon or before 4rr' March 2020 to thc intelinr resolution prof'essional at the address nrentioned against

entD, No. 10.

The financial creditors shall subrnit theil clairns with proofby electronic means only. All other creditors may

subrnit the claims with prooi in person. bl post or by electronic means.

A financial creditor belonging to a class. as listed against the entry No. 12, shall indicate its choice of authorised

representative front among the three insolvency professionals listed against entry No.l3 to act as aulhorised

representative ofthe class [specify classi in Fonr CA.

REt-E\'ANl PARl t( til,,\lts

I Name of corporate debtor BASU & CO ROAD CONTRACTORS
PRIVATE LIMITED

2 Date ol incorcoration ofcorporatc debtor 4'h JulY 2002

3 Authority under which corporate debtor is incorporated,l
Iegistered

Registrar of Companies, West Bengal,

Kolkata

1 Corporate ldentity No. I Linrited Liabilily ldentitlcation
No. of corDorate debtor

u45400w82002PTC094842

5 Address ofthe registered office and principal oilcc (if
any) of corporate debtor

278A. SANTOSH ROY ROAD
KAMAI, BHABAN. GROUND
FI,OOR KOLKATA _ 7OOOO8

6 Insolvency commencement date in respect of corporate
debtor

t9-02-2020

7 Estimated date of closure of insolvency resolution process Morrdav. l7-08-2020

8 Name and registration number of the insolvency-

orof-essional actinq as interim [esolution ptofessional
Ananda Rao Korada
IBBr/lpA_002/N-00286/201 7_ I 8/ I 0844

9 Address and e-mail ofthe interirn resolLttioll professional.

as registered with the Board

Flat-:]. 400B/2F N S C Bose Road.

Kolkata - 700047
e-Mail:

l0 Address and e-rnailto be used lbr correspondence with the
interinr resolution Professional

Flat-3. 4008/2F N S C Bose Road.

Kolkata 700047
e-Mail: ....., .,i,

l.ast date for submission of claims Wednesday 4'r' March 2020

t2 C lasses of cleditors. if any. undel clause (b) of sub-section
(64)ofsection 21, ascertained by the interim resolutiotl
plot'essional

Name the class(es)
None as per records perused

l3 Nanres of I[rsolvency Professionals identified to act as

Authorised
Representative ofcreditors in a class (Three names for
each class)

l. Not
2. Applicable

lil (a) Relevant Forms and
(b) Details of authorized representatives
are available at:

Web link
. I l 1,..|

Physical Address: Fla!3.400B 2F N S

C Bose Road. Kolkata - 700017

a,*fu'o"



a

Submission offalse or misleading proofs ofclaim shall attract penalties.

\MwY
rBB VrPA-002/N-00286 120 t7 - | I I | 0844

Name and Signature of lnterim Resolution Professional:

Date" 21 -02-2020

Place: Kolkatas


